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Lubllal lalla Ltd. ror 19'78-71 
THE DEPUTY MD'ofISTl!R IN THE 

MINISTRY OF PBl'ROLBUM AND 
CHEMICALS (SHRI DALBIR 
SINGH): I beg to lay on the Table 
a copy each of the fol1owina papen 
(Hindi and Enalish venfons) under sub-
section (1) of ~tion 619A of the Com-
panies Act, 1956:-

(1) (i) Review by the Government on 
the wortiD. of the Indian 
Petro-chemica1s Corporation 
Umited for the year 1970-71. 

ai) Annual Report of dle Indian 
. Petrochemicals Corporation 

Limited for the year 1970-71 
alon. with the Audited Ac-
couats aad the comments of rae Comptroller and Auditor 
General . thereon. [Pl~d in 
library. See No. LT-3419172.] 

(2) (i) Review by the Government on 
the working of the Lubrizol 
India Limited for the year 1970-
71. 

(ii) Annual Report of the Lubrizol 
India Limited, for the year 
1970-71 alon. with the Audited 
Accountl aad the comments· of 
ihe Com~Uer and Auditor 
Genetal thereon. r"'oed In lIb,.ary. Su No. 
LT-3420/72.J 

SHRI PILOO MODY (Godbra): Sir, 
I have to make a submission. I have 
liven notice of a CaUIIUf Attention. I 
have submitted to you three times about 
it, in addition to writlti. a letter. I have 
not received even a reply. 

MR. SPEAKER: Your CaUina Atten-
tion on Morarka Group did come up. 

SHRI PILOO MODY: I am referrina 
to one about the Food Corporation of 
India. Apart from tablin. It, I have 
written to you also and three or four 
days are over. 

MR.. SPEAKER: I have not lot it yet. 
I will look into thaL 
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FIFl'I!BN'I1I REPoRT 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING 
AND TRANSPORT (SHRI RAJ 
BAHADUtt) : I be, to present the 
Fifteenth Report of the !rusiness Advi-
sory Committee. 

BUSINESS OF mE HOUSE 
1HE MINISTER OF PARLIAMBN· 

TARY AFFAIRS AND SHIPPING 
AND TRANSPORT (SHRI RAJ 
BAHADUR): With your permissioD, Sir, 
I rise to announce that Government 
Business durinl the week commencin, 
Monday, the 21st AUl\Isf, 1972 will COD-
sist of:-

(,1) Colllideratian and passing of: 
The Wild Life (Protection) Bin, 
19n. 
The Victoria Memorial (Amend-
ment) BiU, 1972, as passed by 
Rajya Si&1Ia. 

(2) Consideration of any item of Gov-
ernment Business carried over 
from today's Order Paper. 

(3) Discussion on the Resolution aeek-
iDi disapproval of the Jron and 
Steel Company CI'ikiDi over of 
Manaaement) Ordinance, 1972 
and consideration and passin. of 
the Iron aud Steel Company 
(raking over of Mana,ement) 
Bill, 19n. 


